
HARYANA VIDIIAN SABHA

LIST OF'BUSINESS FOR TIIE MEETING OF'THE IIARYANA VIDIIAN SABIIA TO BE HELI)
IN THE HALL OF TIIE HARYAI\A VIDHAN SABHA, YIDIIAN BIIAWAII, CHANDIGARII, ON
FRIDAY, TIIE 25rH OCTOBE& 2024 AT 11.00 AM.

I. OATH OR AFFIRMA'TION'BY MEMBERS.

Members to make and subscribe the Oath or Affirmation under Article 188 of the Constitution of

India.

II. ELECTIONOtr'SPEAKER

IIr. Monoxuxtnnnur,nrs.

A MINISTER to move that the proceedings on the items of business fixed for
today be exempted at this day's sitting from the provisions of
the Rule 'Sittings ofthe Assembly', indefinitely.

IV. MOTIONIJ}IDERRULE16.

A MINISTER to move that the Assembly at its rising this day shall stand
adjoumed sine-die.

V. ELECTIONOX'DEPUTYSPEAKER.

CHANDIGARH:
THE 23RD OCTOBER,2024.

DR. SATISH KUMAR,
SECRETARY.
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